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1. Vide order dated 21.09.2022, notices were ordered to be issued to the respondents no 1 to 4. As per
office report notices were duly served.

2. Reports have been filed by the UPPCB vide email dated 25.11.2022 and Response on behalf of State of
Uttar Pradesh has been sent by Under Secretary. Environment, Forest & Climate Change Uttar Pradesh
vide letter dated 13.12.2022.

3. Mr. Pradeep Misra, has appeared for the respondent no. 2 and Mr. S.A Zaidi and Ms. Mansi Chahal,
Advocates have appeared for the respondent no. 4 (the Project Proponent) and they seek time to file
their reply/response.

4, Reply/response on behalf of respondents no. 2 and 4 be filed within one month by email at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
PDF.

5.

List for further consideration on 17.03.2023
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Response on behalf of Uttar Pradesh Pollution Control Board in Compliance
to order dated 19.01.2023 passed by the Hon'ble National Green Tribunal,

l;l)c\«\ Delhi in Original Application No. 390/2022 Bunty Vs State of U.P. &
rs.

The Hon'ble National Green Tribunal, New Delhi has passed an order dated
19.01.2023 in O.A. No. 390/2022 Bunty Vs State of U.P. & Ors. The operative portion of order
15 as under:-

R 2. Reports have heen filed by the UPPCB vide email dated 25.11.2022 and Response on
hehalf of State of Untar Pradesh has been sent by Under Secretary. Environment, Forest &
Climate Change Uttar Pradesh vide letter dated 13.12.2022.
3 Mr. Pradeep Misra, has appeared for the respondent no. 2 and Mr. S.A Zaidi and Ms. Mansi
Chahal Advocates have appeared for the respondent no. 4 ‘{L'he Project Proponent) and they
seek time o file their reply/response.
4. Reply/respanse on behalf of respondents no. 2 and 4 be filed within one month by email af
Jjudicial-ngti@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in
the form of Image PDF

5. List for further consideration on I7.03. 20237

In compliance of the Hon'ble National Green Tribunal, New Delhi order dated 07-07-
2022 in O.A. No. 390/2022 Bunty Vs State of UP. & Ors., the joint committee of the Officials
of District Administration, Hathras and Regional Office, U.P. Pellution Control Bosrd, Aligarh
visited the sitc on 01-09-2022, The inspection repoft and the action taken report was submitted
to the Hom'ble, National Green Tribunal, Principal Bench, New Delhi through E-mail dated 08-
19-2022. The copy is enclosed as Annexure-1.

3. Since the Brick Kiln M/s Yashoda Brick Kiln, Village Nagla Bari, Patti Devri,
Hasayan, Post purdilnagar, Tehsil Sikandra Rao, District Hathras was established without
obtaining Consent to Establish {CTE) and was operating without valid Consent 1o Operate
(CTO) from U.P. Pollution Control Board hence the closure order has been issued against the
Brick Kiln vide letter No. H62624/C-4/Ent-528/Bandi/2021, dated 22-06-2021 U.P. Pollution
Control Board under section-31A of Air (Prevention and Control of Pollution) Act, 1981 as
smended. The copy of the same was endorsed to the District Magistrate, Hathras, Mining
Ofticer, Ha:hras & Uppm’ Mukhya Adhikhari Jils Panchayal, Districi-Hathras for the
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t was found the brick ki ; .
e brick kiln was not in operation. The copy of inspection report is enclosed
o s enclosed as

Annexure-Iil
4, The cop i ' |
\e copy of the notice dated 30.09.2022 issued by the Consultant (Judicial) National

Green Tni i
. Tribunal was served to the representative of M/s Yashoda Brick Kiln, Village Nagla
ari, Patti Devri, Hasayan, Post Purdilnagar, Tehsil Sikandra Rao, District- Hathras by the

officials of the SDM, Hathras on 16.11.2022.
5. The State Pollution Control Board vide tetter no. H83001/C-4/ Ent528/BC/2022 dated

13 2 i .
3.10.2022 has imposed Environmental compensation of Rs. 5,37,500/- (Rs. Five Lac Thirty

seven Thousand Five hundred only) against Mis Yashoda Brick Kiln, Village Nagla Bari, Patt
y of letter

Devri, Hasayan, Post Purdilnagar, Tehsil Sikandra Rao, District Hathras. The ¢op
enclosed as Annexure-1V.

6. The reminder letter has been sent by the Board on Dt 18.11.2022 to M/s Yashoda
Hasayan, Post Purdilnagar, Tehsil Sikandra Rao,

Brick Kiln, Village Nagla Bari, Paiti Devri,
posed Environmental Compensation. The copy

District Hathras regarding deposition of the im
of letter is enclosed as Annexure-V.
7. A letter has been sent to District Magi
Aligarh for recovery of the Environmental Compensation of
on 25.02.2023, The copy of the letter Dated 23 02,2023 is enclos
%, The latest inspection of M/ Vashoda Brick Kiln, Village Nagle Bari, Patti Devii,
Hasayan, Post Purdilnagar, Tehsil Sikandra Rao, District- Hathras was done by the Officials of
Regional Office, U.P. State Pollution Control Board Aligarh on 23022023 and during
io; .Thacngyofinspecﬁonrcpoﬁand

inspection it was found t
are enclosed s Annexure-Vil
22023, the aforesaid response is
‘f 4

'hle NGT order dated 19-01
a

strate, Hathras by Regional Officer, UPPCB,

Rs. 5,37,500/- from the brick kiln

od as Anpexure-V1

Photographs
with reference 10 the Hon

being hereby filed

Regio
U.P. Pollution Control Board,
Aligarh.
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e “In view of the averments made in the application, it would be appropriate to have a
factual and action taken report from a Joint Committee comprising of State PCB, and
District Magistrate, Hathras. State PCB will be the Nodal agency for coordination and

compliance.
o The Joint Committee shall meet within four weeks, undertake site visits, look into the

grievances of the applicant, verify the factual position and take requisite remedial action
by following due process of law. Factual and action taken report may be furnished within
two months by e-mail at judicial-ngt@gov.in preferably in the form of searchable
PDF/OCR Support PDF and not in the form of Image PDF.

® List the matter for further consideration on 21.09.2022.

e A copy of this order, along with a copy of the complaint, be forwarded to State PCB and

District Magistrate, Hathras by e-mail for requisite.
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